IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.|Name of
.|Applicant

Date :

21.01.2025

Court amount
Case No.
Fee

Notified

Rejec

Status

1 |U CHHOTRAY 15200/2025(21.01.2025 |[WEC (OAC) /l427/2018|10 | c |
2 |s K RATH 15207/2025(21.01.2025 |WP(C)/33097/2024 |10 | c |
3 |S K RATH 15208/2025(21.01.2025 |WP(C)/33067/2024 |10 | c |
7 7 document
available
4 P C MOHANTY 5209/2025(21.01.2025 [WP(C)/17554/2013 |7 igufﬁséee U
to be
paid
5 |L D SAHOO 15211/2025|21.01.2025 |WP(C)/5726/2012 |7 | .
6 |S K RATH 15213/2025|21.01.2025 |WP(C)/33033/2024 |10 | c |
7 |s K RATH 15214/202521.01.2025 |WP(C)/33063/2024 |10 | c |
'8 |A SRHOO 15215/2025(21.01.2025 |CRLA/442/2010 |7 | R
9 |c sAaMAL 5216/202521.01.2025 |WP(C)/29507/2024 |10 | c |
10 |P K MOHANTY 15217/2025|21.01.2025 |WP(C)/24757/2013 |7 | R
11 |S K PARIDA 15218/2025|21.01.2025 |WP(C)/25918/2024 |7 | S
12 [B BAIVAB 15220/2025(21.01.2025 |CMP/1453/2024 7 | S
13 |D K NAIK 15221/2025(21.01.2025 |[WP(C)/747/2025 0 | c |
14 |s saMAL 15222/2025(21.01.2025 |WP(C)/1076/2025 |10 | c |
‘15 SR ‘5223/2025‘21.01.2025 WP (C) /1084/2025 ‘10 ‘ ‘c ‘
16 |P K MOHANTY 15224/2025|21.01.2025 |WP(C)/27673/2013 |7 | S
17 |P K MOHANTY 15225/2025(21.01.2025 |[WP(C)/24759/2013 |7 | U
MIHIR SEKHAR
18 O MaNANDa 522672025 [21.01.2025  |RPFAM/100/2024 10 c
TRIPATHY
19 |J K MOHANTY 15227/202521.01.2025 |WP(C)/17025/2007 |7 | oo
20 |S K RATH 15228/2025(21.01.2025 |WP(C)/1711/2025 |10 | c
21 |J K MOHANTY 15230/202521.01.2025 |WP(C)/17025/2007 |7 | v
22 |S K RATH 15231/2025(21.01.2025 |WP(C)/1724/2025 |10 | c
23 |A K BHUYAN 15232/202521.01.2025 |WP(C)/1003/2007 |7 | v
24 |s K RATH 15233/202521.01.2025 |[WP(C)/1749/2025 |10 | c |
25 |R K ROUT 15234/202521.01.2025 |WP(C)/3422/2013 |7 | u |
26 |G C SWAIN 15236/202521.01.2025 |WP(C)/30130/2011 |7 | u |




27 |SBUDGATA 15240/2025(21.01.2025 |CRLMC/497/2022 |7 | o
28 |SBUDGATA 15241/2025(21.01.2025 |CRLMC/497/2022 |7 | o
29 |SBUDGATA 15242/2025(21.01.2025 |CRLMC/497/2022 |7 | v
30 |H K BHOL 15244/2025(21.01.2025 [WP(C)/10622/2015 |7 | v
31 |B K DAS 15246/2025(21.01.2025 |[WP(C)/13423/2021 |7 | v
32 |S P MOHAPATRA |5248/202521.01.2025 |ABLAPL/10821/2023 |7 | R
33 |RANJIT SAMAL  [5251/2025(21.01.2025 |WP(C)/1800/2025 |10 | c
34 |s K RATH 15252/2025(21.01.2025 |WP(C)/33058/2024 |10 | c |
35 |S K RATH |5253/2025(21.01.2025 |WP(C)/33045/2024 |10 | c |
36 |H K BHOL 15256/202521.01.2025 |TRPCRL/110/2024 |7 | v
37 |B R DALAI 15262/202521.01.2025 [BLAPL/11228/2023 |7 | u |
‘38 On s PURUSOTEAN ‘5265/2025‘21.01.2025 C) /923/2025 ‘10 ‘ ‘c ‘
39 |H K BHOL 15268/2025(21.01.2025 |WP(C)/7118/2021 |7 | .
140 |s Das 15269/2025|21.01.2025 |WP(C)/26487/2024 |7 | .
41 |M R BARIK 15273/2025|21.01.2025 |WP(C)/2333/2018 |7 | .
42 |A K PANDA 15276/2025|21.01.2025 |WP(C)/7029/2018 |7 | .
43 |S K PARIDA 15278/2025(21.01.2025 |WEC (OAC) /3084/2014 |7 | .
44 |H S PANDA 15280/2025(21.01.2025 |WP(C)/26342/2024 |7 | .
45 |S MOHARANA |5281/2025(21.01.2025 |WP(C)/1152/2025 |10 | c |
46 |J P KAR 15282/2025|21.01.2025 |WP(C)/54/2025 |7 | .
47 |J P KAR 15285/2025(21.01.2025 |WP(C)/51/2025 7 | S
48 |N K ROUT 15287/202521.01.2025 |0JC/3452/1998 |7 | o
49 |B K PATI 15291/2025|21.01.2025 |MATA/82/2022 7 | S
50 |R C BHOI 15294/2025|21.01.2025 |WP(C)/30066/2024 |10 | c
51 |J P KAR 15295/2025|21.01.2025 |ABLAPL/12510/2024 |7 | S
‘52 o o KOMAR ‘5296/2025‘21.01.2025 WP (C) /1029/2025 ’10 ‘ ‘c ‘
53 |D K MOHANTY 15299/2025|21.01.2025 |MSA/33/2002 |7 | o
54 |D K MOHANTY 15301/202521.01.2025 [WP(C)/37000/2021 |7 | o
55 |A K MOHANTY 15303/2025(21.01.2025 |WA/777/2024 7 | S
56 |A N SWAIN 15304/202521.01.2025 |TRP(C)/208/2024 |7 | o
57 |H S PAIKRAY 15305/202521.01.2025 |CRLMC/107/2025 0 | c |
58 |C SAHU 15307/202521.01.2025 |WP(C)/33778/2021 |7 | o
59 |C SAHU 15308/202521.01.2025 |RFA/118/2012 |7 | o
60 |G JAYSINGH 15314/202521.01.2025 |ARBA/11/2014 0 | c |
61 |S MOHARANA 15315/2025|21.01.2025 |RSA/222/2015 7 | S
62 |B R SENAPATI  [5316/2025(21.01.2025 |LAA/40/2015 7 | oo
63 |B B MALICK 15317/2025(21.01.2025 |WP(C)/19102/2018 |7 | R
64 M R BARIK 15318/2025(21.01.2025 |TRP(C)/490/2022 |7 | R
65 |A K PANDA 15320/2025(21.01.2025 |WP(C)/15648/2024 |7 | R
66 |S K PARIDA 15321/2025(21.01.2025 |WP(C)/21588/2024 |7 | R
67 |S K PARIDA 15322/2025(21.01.2025 |WP(C)/24256/2024 |7 | R
68 |S K PARIDA 15323/2025(21.01.2025 |WP(C)/24103/2024 |7 | R




69 |S K PARIDA 15324/2025(21.01.2025 |WP(C)/24095/2024 |7 | R
70 |S K PARIDA 15325/2025(21.01.2025 |WP(C)/24094/2024 |7 | R
71 |S K PARIDA 15326/2025(21.01.2025 |WP(C)/24216/2024 |7 | R
72 |S K PARIDA 15327/2025(21.01.2025 |WP(C)/24441/2024 |7 | R
173 |J SAHOO 15328/202521.01.2025 |WP(C)/26152/2024 |7 | v
74 |K P BEHERA 15329/2025(21.01.2025 |WP(C)/8317/2010 |7 | R
75 |J K MOHARANA  [5330/202521.01.2025 |WP(C)/6070/2016 |7 | v
76 |J K MOHARANA  [5333/202521.01.2025 |WP(C)/4949/2005 |7 | u |
77 |S S BISWAL |5338/2025(21.01.2025 |WP(C)/5790/2024 |7 | u |
78 |S K NANDA 15340/202521.01.2025 |CRLMC/4000/2023 |7 | v
79 |S K NANDA 15341/202521.01.2025 |[CRLMC/4000/2023 |7 | u |
80 |D MOHAPATRA 15342/2025(21.01.2025 |CRLMP/2545/2022 |7 | .
81 |S SAMAL 15343/2025(21.01.2025 |CRLA/726/2022 |7 | .
82 |T AAGRAWAL 15344/2025|21.01.2025 |WP(C)/9841/2008 |7 | .
83 |G C BARIK 15345/2025(21.01.2025 |CMP/1065/2024 |7 | .
84 |U P BAG 15346/2025|21.01.2025 |WP(C)/26192/2024 |7 | .
85 |B K MOHANTY 15347/2025(21.01.2025 |CMP/1291/2017 7 | CE
86 |H K PANDA |5348/2025|21.01.2025 |[BLAPL/1747/2020 |7 | S
87 |B R MISHRA |5349/2025(21.01.2025 |WPCRL/16/2017 |7 | v
88 |L BEHERA 15350/2025(21.01.2025 |SA/288/1973 |7 | CE
89 |L D SAHOO A 15362/2025(21.01.2025 |WP(C)/17188/2023 |10 | c |
90 |s C sAMAL |5363/2025(21.01.2025 |[RVWPET/494/2023 |10 | c |
91 |P K JENA |5364/2025(21.01.2025 |WP(C)/20425/2020 |10 | c |
92 K DAS 15365/2025(21.01.2025 |[WP(C)/1906/2022 |10 | c |
93 |S NAYAK 15370/2025(21.01.2025 |WP(C)/8620/2020 |10 | c |
94 |R K BARIK 15371/2025(21.01.2025 |WP(C)/21343/2015 |10 | c |
95 |[R K SAHOO 15373/2025(21.01.2025 |WP(C)/29756/2024 |10 | c |
96 |JYOTIRANJAN KAR|5377/2025(21.01.2025 |CRLMP/1639/2024 |10 | c |
97 |NIRANJAN PANDA [5379/2025(21.01.2025 |CRLMP/1695/2024 |10 | c |
98 |RANJIT MOHANTY [5381/2025|21.01.2025 |WP(C)/32695/2024 |10 | c |
99 |R. K. SAHOO 15392/202521.01.2025 |WP(C)/28711/2024 |10 | c |
‘100 g CHARAN ‘5404/2025‘21.01.2025 WP (C) /854/2025 ’10 ‘ ‘c ‘
1101 |T BAG 15407/202521.01.2025 |WP(C)/28828/2024 |10 | c |
102 |[U CHHOTRAY 15409/202521.01.2025 |WP(C)/15799/2016 |10 | c |
1103 |T.K.NAYAK |5413/2025(21.01.2025 |WP(C)/31524/2024 |10 | c
1104 |K.N.SAHOO 15414/202521.01.2025 |WP(C)/31524/2024 |10 | c |
1105 |T.K.NAYAK 15415/202521.01.2025 |WP(C)/23660/2024 |10 | c
1106 |S.K.DASH 15420/202521.01.2025 |WP(C)/32966/2024 |10 | c
1107 |T.K.NAYAK 15421/2025(21.01.2025 |WP(C)/29324/2024 |10 | c
1108 |T.K.NAYAK 15426/202521.01.2025 |[WP(C)/30219/2024 |10 | c |
109 |[P.R.JENA 15427/2025|21.01.2025 |WP(C)/30219/2024 |10 | c |
110 |T K NAYAK |5429/2025|21.01.2025 |WP(C)/1888/2025 |10 | c |
111 |G JAYSINGH 15430/2025(21.01.2025 |WP(C)/30028/2024 |10 | c |




1112 |s BISWAL 15435/202521.01.2025 |CRLMC/3596/2022  [10 | c
1113 |J C BARAL 15437/2025(21.01.2025 |CRLMC/497/2022 0 | c |
‘114 B s JUMAR ‘5438/2025‘21.01.2025 CRIMC/5528/2023 ‘10 ‘ ‘c ‘
115 |[P K MOHANTY |5439/2025(21.01.2025 |CRLREV/319/2024 |10 | c |
116 |[JAYADEBA BEHERA |5443/2025(21.01.2025 |CRLMC/1669/2024 |10 | c |
117 |[DILLIP SAMAL  [5445/2025(21.01.2025 |ABLAPL/14197/2024 (10 | c |
1118 [N R PANDA 15449/202521.01.2025 |WP(C)/9366/2018 |10 | c |
119 |A K BEHERA 15451/2025(21.01.2025 |MACA/89/2021 0 | c |
120 [B R SENAPATI  |5452/202521.01.2025 |MACA/359/2016 0 | c |
121 [SUPRAVA SAHOO [5456/2025(21.01.2025 |FAO/450/2020 0| c |
1122 |DHANANJAYA MUND |5460/2025(21.01.2025 |FAO/450/2020 o | c |
123 |A K MOHANTY |5478/2025(21.01.2025 |ABLAPL/14548/2024 |10 | c |
124 [P K PAL 15482/2025(21.01.2025 |WP(C)/30797/2024 |10 | c |
125 |A P SAHOO |5484/2025(21.01.2025 |WP(C)/20757/2024 |10 | c |
1126 B B MALLICK |5485/2025(21.01.2025 |[BLAPL/4734/2024 |10 | c |
1127 |S MOHANTY 15491/2025(21.01.2025 |WP(C)/1525/2025 |10 | c |
128 |M BEHERA 15492/2025|21.01.2025 |RSA/222/2015 0 | c |
1129 |T BAG 15493/2025(21.01.2025 |WA/2310/2024 0 | c |
1130 |[H K MALLICK 15494/2025|21.01.2025 |ABLAPL/13690/2024 |10 | c |
1131 |T BAG 15495/2025(21.01.2025 |WA/2743/2024 0 | c |
‘132 ggg;ﬁi KUMAR ‘5506/2025‘21.01.2025 ABLAPL/10151/2024 ’10 ‘ ‘c ‘
133 |B MISHRA |5508/202521.01.2025 |ABLAPL/634/2025 |10 | c |
134 M C MOHANTY |5511/2025(21.01.2025 |ABLAPL/630/2025 |10 | c |
135 |SANGRAM DAS |5512/2025(21.01.2025 |ABLAPL/622/2025 |10 | c |
136 |K R JENA 15519/202521.01.2025 |ABLAPL/605/2025 |10 | c |
137 ﬁgﬁiNsiﬁiﬁiA 5520/2025|21.01.2025 |ABLAPL/597/2025 |10 c

138 | o S mums  9521/2025[21.01.2025  |ABLAPL/597/2025 |10 c

139 K PARIDA |5522/2025|21.01.2025 |ABLAPL/581/2025 |10 | c |
1140 |[P. K. JENA 15540/202521.01.2025 |CRLMC/172/2025 0| c |
1141 |C RANA 15541/202521.01.2025 |WP(C)/608/2025 0| c |
142 [D. LALA |5542/2025(21.01.2025 |WP(C)/1342/2025 |10 | c
1143 [N SAHOO |5543/2025(21.01.2025 |WP(C)/1538/2025 |10 | c |
144 |S. M. SINGH |5544/2025|21.01.2025 |WP(C)/1630/2025 |10 | c |
1145 |S. M. SINGH |5546/2025|21.01.2025 |WP(C)/1627/2025 |10 | c |
146 |P BEHERA |5547/2025|21.01.2025 |WP(C)/1620/2025 |10 | c |
147 |S. M. SINGH |5548/2025|21.01.2025 |WP(C)/1466/2025 |10 | c |
148 [B. K. DAS 15552/202521.01.2025 |[RPFAM/366/2024 0 | c |
149 |[S. K. BISWAL  |5554/2025|21.01.2025 |WP(C)/32183/2024 |10 | c |
150 |S P SAMANTA |5555/202521.01.2025 |CRLMC/3315/2024 |10 | c |
151 [K. C. PANDA |5556/2025|21.01.2025 |WP(C)/33000/2024 |10 | c |
152 |R. C. ROUT |5558/2025|21.01.2025 |WP(C)/1517/2025 |10 | c |




1153 |R.C. ROUT |5559/2025(21.01.2025 |WP(C)/1513/2025 |10 | c |
154 [P. K. PATRA |5560/2025(21.01.2025 |WP(C)/1529/2025 |10 | c |
1155 |[D. BISWAL |5561/2025(21.01.2025 |WP(C)/1738/2025 |10 | c |
1156 |D. BISWAL |5562/2025(21.01.2025 |WP(C)/1736/2025 |10 | c |
1157 |[D. BISWAL 15564/202521.01.2025 |WP(C)/1642/2025 |10 | c |
1158 |D. BISWAL |5565/2025(21.01.2025 |WP(C)/1638/2025 |10 | c |
1159 |S.K.BEHERA |5566/2025(21.01.2025 |WP(C)/33309/2024 |10 | c |
160 |[J. R. BEHERA  |5567/2025(21.01.2025 |WP(C)/33292/2024 (10 | c |
161 [D. K. PANDA |5568/2025|21.01.2025 |WP(C)/33181/2024 |10 | c |
162 |P BEHERA 15569/202521.01.2025 |CRLMC/3765/2024 |10 | c |
163 [P K MISHRA 15571/202521.01.2025 |CRLMC/4214/2024 |10 | c |
164 |T. SWAIN |5572/2025|21.01.2025 |WP(C)/33171/2024 |10 | c |
165 |H K MOHANTA |5573/2025|21.01.2025 |CRLMC/4779/2024 |10 | c |
166 |S K PARIDA 15575/2025|21.01.2025 |CRLMC/160/2025 0 | c |
167 |A MOHANTY 15577/2025|21.01.2025 |CRLMC/195/2025 0 | c |
1168 |S BISWAL 15579/2025|21.01.2025 |CRLMC/240/2025 0 | c |
1169 A SWAIN 15580/202521.01.2025 |[WP(C)/3747/2023 |10 | c |
170 [B. K. MOHANTY [5582/2025|21.01.2025 |WP(C)/16461/2024 |10 | c |
171 M K MOHANTY |5583/2025(21.01.2025 |WP(C)/10286/2018 |10 | c |
172 |[P K MOHANTY |5585/2025(21.01.2025 |WP(C)/10284/2018 |10 | c |
173 |S K SWAIN |5590/2025(21.01.2025 |JCRLA/147/2023 0 | c |
M/S GYANENDRA ‘ ‘
174 |CH. SWAIN, 5592/20251(21.01.2025 CRLA/683/2017 10 C
R.SINGH
1175 |J KAMILA 15593/202521.01.2025 |JCRLA/26/2021 0| c |
176 [P K MOHANTY 15595/202521.01.2025 |WP(C)/32897/2022 |10 | c |
| | | Total 11562

NIC




